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MINISTRY OF LAW AND JUSTICE
(Department of Legal Affairs)
NOTIFICATION

New Delhi, the 23rd December, 2022
No. A-60011/61/2022-NDIAC:—The President is pleased to appoint Shri Anant Vijay Palli, as Part-Time
Member in New Delhi International Arbitration Centre (NDIAC), with the allowances as prescribed in the New Delhi
International Arbitration Centre (Travelling and other Allowances Payable to Part-time Members) Rules, 2022, with
effect from 23rd December, 2022 for a period of 03 years, or till his attaining the age of 67 years, whichever is earlier.

Dr. RAJIV MANI, Addl. Secy.

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054.  ALOK KUMAR 5 s saos rossy



		2022-12-24T16:58:05+0530
	ALOK KUMAR




